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\?f' . | . HIGH COURT OF HIMACHAL PRADESH
N@ Wza.ya/eomnx Dated Simla, the 12/l /=
dotification - - /

n- exercise of the powers confarrad by Article

ha- Constitution of Indla, and all other powers

epa,bmng Jhim inrthis bohalf the Hen *bla Chicf Just:ico
of H:Lmachal Pradksh is ploas.d to maky tha following
Riles for the supply of: hvc,z.:l.«s to QL ass IV Court
“scrvants and Drrvem »sowing in- th: High C'ou;:t and
matters incidental therctos -

S Thesg Ralas may be gallod-tho YHigh Court of

Hmachal Pradesh (Supply of Liwsrics to Court Servants)
: ’mlf}s, 1983. . ’j T ‘ e

(“g) Thcsn:r RAryes shall cane;into force with
: J.mmadiato effcct.

(al "Pﬁgh Qurt”mcans the High Court of Hymachal
(b) "Chic‘f wustlca momns tho Chiuf Jystice of ¢he
High Court of Himachal Pradosh.

" (&) "Ragistrar® meoans the Rogistrar cf- High G::trrt
. of Hijmachdl Pradesh ahd shall includo thc
“Registrar (Vigilméc).
{'d) ""Court servints"mcms all thg Class IV

@mployces “off ‘the Badid strongth of High Court

in Clﬁ‘ding fﬂrivbfs{:} ETiea

Y (6) "Lodal 'Mamkdt " 'mddnd e markat of Simla propor
Coione . P

The 11v§:;_rie_s. will be supplied to the following
atcvgorl 35 of Court ser\ran ts:

, (a) Ushers

 (b) Daftrics
(<) peons .

“in (@) Malis v s i I

. . (a) Frashos _

! o (£) Swﬂvepcrsi ‘

- (g) howkiddrs

(h) Drivor:




-2 -

4;&&&1@“@1. V’X No Court scrvant shall b:.., mti‘tlr ad to llvcry
_ ‘”articles 411 “ho “Har? czmplctcd cha yoax woular scrvice.
5.Scale, cloth =~ ° ' The quality of cloth, lming mat:rial etc., th,e
pattern and
colour of scale and pattem of un::.fonns f aada cat@gory of ri:
unifoums. ' '_
servants shall be as.indicated in rexure 'A' to thege‘a oy
. _ £
Rulcs. - .
6.Purchase of cloth In or®r tc encaurag the co-opcrative and indugtpt-
~and othar articles '
of upifomsg. - conctmms in Himachal Pradash and Khadi snd village Imgm

Board, the livery mat¢rial will be cbtainad only’ fra;: '

sources aforemantioned by tho Registrar by Dlacil‘g -

indents on the Cbntroller of S«¢orcs, Him achal Pr
Prc_:vided, if the livory material is nc’

P . : . S ) . 20

with the said authoerity, the ngist;rar may', aftc Mtatrd

Storcs, purchasC - the matorial frgm the open_maﬂcb{:* :
4, - inviting . tenders. apd with the pricr approval ‘r.f;a.F?fr‘?)

Chief Justicco B _ o i

LTy

e

7eStitching. e arrangbments for Stitching of liverics shall b
V made aftc:r invit:_mg t(‘*ndc,rs frrm the local markﬂti. |

scc.urity daposit of w to onsurc that stitchinlf 1
dene satisfactonly and in t:me, tc ba fixed by the Mgmt

RE SIS

. In case of faJ.lurn tc supply tm stitched clothos in;
RANE -l SRR & S o E o PP R s :
tha Rngistrar shall havc thc a.lthe*rity to forofoit

s A

Sk "~ scaurity dopositsiPerscn whoso tcndcr is not. acdlpta,d sha
bg rtumed the staurity: :doposit; within.one weck of tte

opaning cof tondor.

-

'8, Washing sllowsncg. Ewry Court survant tht:ing livery shall bo cnt:u
3 i:hc ratCs préscribed by tho Gcw

Be' allowanas.

.-.-..-‘.3/-



9.Uge of 1iveriaos.

(a) Every Court servant vho has bgen sumlied

liveries shall ma:mta:m :L'c. oroperly and’ keop the save tidy,

;. trim and clean and in presentablc condlta.on. No mending

_.aklowance, will be given for this purpos< . All Court
- cBCrvants . az:c quuirCc‘i to woar i:hoir unifo:ms daily while

170N Y e 'Ih\., Hr‘ad of Off:.c.c, ‘of aqy oth:r officct

aathoriscd by him in this behalf, shall ensurc compliancc

of this rule. For th:.s pdxposo, pc:riodic:al insp(_ctlon of

;;11\@1‘198 shall be mado and :.f, at tho timoe of inspa ct:,en,it

is ~found that any Cburt serva-mt has not " tdken ‘Proper cara of
¥ o

rrany articles of his livc'xy and it Ls recquirced to ke réplaard

- - before .’,l.t has cntl:.ved its pm cribod 11£05 he will be

J:unier to pay’ for th:l cost of the' drtieclc proportionate

RN
",

to the unuxpircd pcriod of ts,mc.

(b) When a &un scwmt lcams dorvice bafare the

E_l " s

age of f'upnranmatlm voluntara.ly or is removed from SCrvidd

by the Compctont A-u thority, ha shall’ fortm:ﬁtri “‘"mmm all

o, BG artlclos of 11Wry wh:.ch um Cfor tho time‘“ww i.méus

chargc . 'l‘ho cost of any articlﬁ, found short will be e coverad

from him prtpcrt:.onatt‘ to th'? un&xp:Ler’ poriad “of its- lii:“.

(c) vyon a G@urt «crvmt is plrscrd und@r suspcnsion s

cffico. In casc of ze-instatmf;nt, h¢ shall bo r-supplied

y thg: articles. The pericd of suspoansion shall bo axcluded in

detemining tha datc cf ontitlanont of sach scrvant for

noxt is..;,uo Of unlfoxm. L B e o

l‘

(d) Bxcpt badges, balts -and zari matcrial, nc

b

articles of liverics will be “tdkien badk frem a Court
sorvant aftnr it has'botn uscd for theo prescribed porind.
(@) C-urt scrvants pnr:ceczéing on ponsicon cr

suporannuaticn or or leaw proeparatcry to rCtirement

shall b allowed to rctain liwvary, ocxaopt badois, bolts

E o
oo.n..w_c‘k/,a_.__ L
-

*}



-4t
and zari material, even if liveries have not ocutlived
the ir prescribed life, Un:z:foxms shall also not be withdrawn
from Court servants Who are sufff ring, or havwe sufferaq,
from infuctious or __ciont:aglous dlSeaSa:‘S, or fram thost who
di¢ while in servicé. : |
- (£) In -a casc wh;;r; any :Ltfm of unifoms issuad to a
T s Court. sCrvant io los-t dm i:o any r.Gaaon bOyond hlS cont:ml,
- ;:tl’ﬂ Raglstrar may, with thC' pom:.ss:.on of Hon'blG Chicf
-~ Justia,. isauc a fxcsh item of umform af‘br'r Satisfying
- himsclf sbout thc J.OSS. - |
10.Pgnaliticge-v
prOpGrly or docs not waar tho ;-a-me whilf* on’ duty, it A
daemcd to be m;.sconduct on thc part of thc COurt qcrvant -
- within €l mcaning of Condict Riles rondaring him 1igble -

,; ; fox d:iscipl:.nary actmn. Pﬂymont of washing allcwance to

L such a Court servant ahall be stopped £orthui the
Tho provisicns cf tho.u R,;le" s:haIl haw offcct

not:withstandlng anyth:mg lﬂCOﬂalStCnt thorowith contained

'.?‘l

R R £ o -any Notificat:.on, instxucticns or zulo r)f t‘h: %vaxrment
“CLt bl o on tho subjc ct. Anyt:hing done or any acw:mn taken or | .
& aned to have beGn donc or takcn beforo the onfor A

of t'hese Riles in this bchalf, shall bc duumed to/ haW”“'

¥ -+ dong or taken unda_r the provisions of tmso Rilas,.

- BY ORDER OF HQN'BLE CHIEF JUSTICE,

A Pan oL € .

v GIS'IRAR —""""‘F—
. AT
Sl S %“——;{

HLGH CQURT OF HIM A~ CHAL PRADESH
Endt.No.HHG/ 23~ 1/3/80-IIT . Datod Simla, the
Copy forwarded toi-

(1) Tho Dputy Sacrctary (Hcmc) tc tho Govt. of
Himachal Pradesh, Simla.

oo..----S/—

1



% &

(2) Te Cntr llor Printing & Stxticnory Himachal

Pradcsh Simla for publicaticn in tho Himachal
Praduosh Rajpatrae.

> 5 -

(3) A1l th: Deputy Iugistrarg/Assistant Rogistrar/
Supcrinttndonts & Private Stcrtarics in tho

(4) Accountant General Himachal Pradosh & ChanBigarh
Simla. .

CN Cant 4 nomt |

‘ CHSTRA%/f'
T -7 4 5
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Arnnexur~ 'B?

HIGH COURT OF HIMACHAL PRADESH

SIMLA

Note,Il: The embroidary will be with yellow silk thread,

2: The words "High Court of Himachal Pradesh' shall
be in a semi circle with "Simla" as its base.



" f N
L
HIGH COURT. OF HIMACHAL PRARESH AT SHIULA
No oHHE/ 23~1/S/80m e Dated Shimla the,  July, 1984,

L L L LL AT LON

The Hon'ble the Chief Justice is pleased to maka

the following amendments in +he "igh Court of Himachal
i las g o it
Short title Pradesh(Supply of Liveries to Ceourt Servants) fulbs,‘1983 .
and 1(a) These Rules shall be called the High Court

commenceme nt
’ of Himachal Pradesh{Supply of Liveriss to Court Servants)
(First Amendment) Rules, 1984",

(b) These Rules shall come into force witn
immediate =ffact,

2e Annexure'A' appended tc the ™igh Cour: of
Himachal Pradesh{Supply of Liveries to Court Servants)
Rules, 1983" shall be substituted by Arnexire 'A' adcad

te the present Rulas,

8Y ORDERS OF THE HMOKN'BLE CHIFF JUSTT

("j\i /Cf"fn/u“/vr Ak B

e
REGIST?IAR
HIGH COURT OF HIMACHAL PRADCSH

: SHINMLA.
NO «HHT/23=1/5/80=Y= Dated Shimla=1 the, July, ‘984
g Copy forwarded to = 4
Ta The Deputy Secretary(Home) tc the Covernment

of Himachal Pradesh, Shimla,

2 The Controller printing and Stationery Himachal
Pradesh Shimla for publication in the HYimachal
Pradesh Rajpatra,

3., All the Deputy Registrars/Assistant Registratf
Superintendents and Private Secretaries in the
High Court, (@4 «re siaye Sres Lo S ROy

4, Accountant General Himachal|Pradesh & Chandiogar:
Shimla,
\

_ L K 3 (AA{ "
#RL%* : DEPUTY RECISTHAR(RULES)

T AR
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